THE HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal, the 3° February, 2026

No. HCM/A-96/2023/Estt/ |12 : In continuation of this Registry’s Notifications
of even numbers dated 3¢ November, 2025 and 26% December, 2025 regarding
recruitment to the posts of System Assistant, it is hereby notified to all concerned that
the link for eligible candidates who wish to change their Examination Centre to
Guwahati, as per the Notification of even number dated 26th December, 2025, shall be
available on the official website (www.hcmimphal.nic.in) only from 06.02.2026 (11:00
A.M.) to 13.02.2026 (04:00 P.M.).
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Copy to.-

1. The Principal Secretary to Hon’ble The Chief Justice, High Court of Manipur.

2. The Private Secretary to Hon’ble Mr. Justice A. Bimol Singh, Judge, High Court of
Manipur.

3. The Private Secretary to Hon’ble Mr. Justice A. Guneshwar Sharma, Judge, High
Court of Manipur.

4. The System Analyst, High Court of Manipur.
- He is requested to upload the same in the Official Website of this Registry.

5. Concerned File/Notice Board/Guard File.



